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COMMERCIAL TAXES DEPARTMENT 

---------------- 

NOTIFICATION 

13th  September, 2017 
 

S.O. No. 76- Dated. 13th  September, 2017-- In exercise of the powers conferred by the 

second proviso to sub-section (1) of section 37, first proviso to sub-section (2) of section 38 and 

sub-section (6) of section 39 read with section 168 of the Jharkhand Goods and Services Tax 

Act, 2017 (12 of 2017) and in supersession of notifications published in the Jharkhand Gazette 

vide S.O. No. 65 dated 18 August, 2017, S.O. 66 dated 18 August, 2017 and S.O. 67 dated 18 

August, 2017,  

the Commissioner, on the recommendations of the Council, hereby extends the 

time limit for furnishing the details or return, as the case may be, specified in 

sub-section (1) of section 37, sub-section (2) of section 38 and sub-section (1) of 

section 39 of the said Act as specified in column (3) of the Table below for the 
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month as specified in column (2) of the said Table, till the time period as 

specified in the corresponding entry in column (4) of the said Table, namely:- 

 

Table 
 

Sl.No. Month Details / Return Time Period for furnish 
of details / Return 

(1) (2) (3) (4) 
1. July, 2017 FORM GSTR-1 Upto 10th September, 2017 

FORM GSTR-2 11-25th September, 2017 

FORM GSTR-3 Upto 30th September, 2017 

2.  August, 2017 FORM GSTR-1 Upto 5th October, 2017 

FORM GSTR-2 6-10th October, 2017 

FORM GSTR-3 Upto 15th October, 2017 

 

2. This notification shall be deemed to be effective from the 5th day of 

September, 2017.  

[File.No Va Kar / GST / 04/ 2017] 
By the order of the Governor of Jharkhand 

 

K. K. Khandelwel, 

Principal Secretary-cum Commissioner 
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वा�ण�य-कर 
वभाग 

----------- 

अ�धसूचना   

13 सत�बर, 2017 

 
 एस० ओ० 76- �दनांक 13 �सत�बर, 2017-- आयु�त, झारख�ड माल और सेवा कर 

अ�ध$नयम, 2017 (2017 का 12) क' धारा 168 के साथ प,ठत धारा 37 क' उपधारा (1) के 

दसूरे पंरतुक, धारा 38 क' उपधारा (2) के पहले परंतुक तथा धारा 39 क' उपधारा (6) 3वारा 

4द5त शि�तय8 का 4योग करते हुए झारख�ड राजप= म> 4काशत अ�धसूचना एस० ओ० 65 

,दनाकं 18 अगBत, 2017, एस० ओ०66, ,दनाकं 18 अगBत, 2017 एवं एस० ओ०-67 

,दनाकं 18 अगBत, 2017 को अ�धCांत करते हुए, पDरषद क' सफाDरश8 पर, नीचे क' सारणी 

के Bतंभ (2) म> यथाJव$न,दKLट उ�त सारणी के Bतंभ (3) म> यथाJव$न,दKLट उ�त अ�ध$नयम 

क' धारा 37 क' उपधारा (1), धारा 38 क' उपधारा (2) और धारा 39 उपधारा (1) आयु�त म> 

Jव$न,दKLट, यथाJव$न,दKLट, Nयौरा या Jववरणी देने क' समय-सीमा को उ�त सारणी के Bतंभ 

(4) म> क' त5Bथानी 4JविLट म> यथाJव$न,दKLट समययव�ध तक बढ़ाते हR, अथाKतः्- 

सारणी 

!म 

सं० 
मास 
ववरणी/%यौरा 
ववरणी/%यौरा देने क( समयाव)ध 

(1) (2) (3) (4) 

1- जुलाई, 2017 

4ाVप जीएसटWआर-1 10 सतंबर, 2017 तक 

4ाVप जीएसटWआर-2 11-25 सतंबर, 2017 तक 

4ाVप जीएसटWआर-3 30 सतंबर, 2017 तक 

2- अगBत, 2017 

4ाVप जीएसटWआर-1 5 अ�तूबर, 2017 तक 

4ाVप जीएसटWआर-2 6-10 अ�तूबर, 2017 तक 

4ाVप जीएसटWआर-3 15 अ�तूबर, 2017 तक 

2.  यह अ�धसूचना 5 सत�बर, 2017 से 4व5ृ त होगी । 

 

[सं.सं .वा०कर/जी०एस०टW०/04/2017] 

झारखंड रा^यपाल के आदेश से, 

 

के० के० ख,डेलवाल, 

4धान स�चव -सह -आयु�त । 

------------------ 
  

Printed & Published by the Superintendent of Jharkhand Government Press, Doranda, Ranchi. 

Jharkhand Gazette (Extraordinary)  667-- 50. 


